cmg_k_*z. ALDMINISTRAT IVE TRIBUNAL, JABALPUR BENCH, JhBALPUR
riginal Agg;ication No. 843 of 2QQ2

Jabalpur, this the 27th day of March 2003

Hon'ble Shri Shanker Raju -~ Member (Judicial).
Hon'ble Shri R.K. Upadhyaya -~ Member (Admnv.).

Smrtc . Trz.vem. Bai Rajpoot,
W/o. late Shri Devi Prasaqd,
hged about 65 years, R/o. 128,
Tulsi Mohalla, Jabalpur,

(Mdhya &adesh). ees Applicant
(By Advocate - Shri V. Tripathi)

VQI‘SQS

1. unim of Il)dla
Through - the Chairman,
Railway Board, Rail Bhawan,
New klhi.

2. The General Manager,
Central Railway, Victoria
Termmal, Mumbai (Maharashtra),

3. ‘I‘he Divisional Railway Manager,
Central Railway, Jabalpur. coe Res pondents

ORDER (Gral)

er Ra _ Judicia $=

Ti:e applicant who is widow of the deceased Government
servant has sought grant of retiral benefits. The request
£ the japplicant contained in her representation has not iret

been ccinsidered and disposed of by the respondents,

2. fﬂv;\.ng regard to the facts and cucumstances of the

case aan in the interest of the justice this O is disposed
' representatien

of with directions to the reSpondentS‘ to consider the/

of the @pplicant ang the Contentions thereof by a detailed

and speaking orde.r within two months fram the Me of

receiptiof copy of this orde—r. Let a copy of thJ.s o'




7 - , .

be sent to the respondents.
o3
/

(R.K. UBADHYAYA)

MEMBER (A)
IlSAtl

(smﬁxm RAJU)
MEMBER (J)



